(a) whether it is a fact that path holes are surfaced repeatedly on cld National Highways No., 8

to 11and No. 76 and ever after resurfacing them, path holes begin to surface in every first rainfall;

(b) whether it is also a fact that repairing and resurfacing of these roads are dore by
sub-contractors and thereby due to increasing number of share holders in commission, guality is

compromised; and

(o) the dates when the action wolld be taken against the persons respansible far the checking
the guality of these construction and repairing warks ; the details for the last three years with regard

to Jaipur-Delhi section?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS (SHRI
R.P.N. 8INGH): (&) No, Sir. Pot holes generally do not form on National Highways (NHe) No. NH-
8, NH=11and NH-7& during the first rainfall after resurfacing them.

(b) No, Sir. The repair works are carried out as per the provisions of the contract/concession

agreement.
(c) Does not arige as Delhi-Jaipur section is being maintained in traffic worthy condition.
Constructing service lanss along NHs

2079.8HRI VIUAY JAWAHARLAL DARDA: Wil the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleazed to state:

(a) whether structural designing of flyovers is contributing towards happening of fatal

accidents, involving motor bikes and smaller 800 CC vehicles;

(b) if so, whether constructing service lanes along all four and six lanes highways would be

congidered as majority of victims are pedestriang, bicyclists, and other slow moving machines; and

(o) will enforcement of strict laws against drunken driving, making helmets mandatory,

exceeding speed-limits, etc. be made/more deterrent ?

THE MINISTER COF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS (SHRI
R.P.N. SINGH): (&) and () Flyavers are constructed to prevent accidents by reducing the confiict
pants at busy side rcads. The structural designing of these flyovers is to be done as per Indian
Roads Congress Codes, and hence it is not expected to contribute to fatal accidents. Provision of
senvice lanes on four/six lane National Highways along bullt-up stretches is tgken up depending upon

the traffic and availability of funds.

(c) The Government proposes to enhance the penalties for various traffic offences including

drunken driving, non-wearing of helmets and driving at excessive speed.
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